Central Administrative Tribunal
Pr inecipal Bench, New Delhi,

CP-21/94 in OA-1109/92

New Delhi this the 17th Day ef May, 1994,

Hon'hlo Mr, Justice S,K., Dhaen, Vige-Chairman
Hen'ble Mr, BN, Dheundiyal, Member(A)

Sh, Hukam Chand,

/o Sh, Lachhman Das,

R/e B-1, Ramesh Nagar, .

Neu Delhi, Petitiener
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(Threugh Sh, P,L, Mimreth)

ver sus

1, Sh, R,K, Takkar,
: Chief Secrstary,
: o Gevt, ef Natienal Capital
. 1 Territery ef Delhi,
‘ J Alipur Read,
D el Hio

: 2, Or, A;K, CGuptajDean,
5 #ivdana Azad Med ital c-zz.g-,
New Delhi-2, Respendents

(Through sh, S, Adlakha)
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ORDER(ORAL)
delivered by Hen'ble Mr, Justice S,K, Dhaen,Vige.Chairman

s QU AT

i The learned ceungel far the petitiener admits
) that en 16,5,94 the applicant has receivad a cheque
of Rs,57,476/- frem the respendents, It is stated
at the Bar that the patitienst himgelf is a Drawing

! and Disbursing Officer, Ue-taka it that the directiens
' given by the Tribunal have been fully cemplied with,
Accerdingly, this applicatien is dismissed,

The net ice issued te the respsndents is discharged,
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